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ond Amendment,     Rules,    1993, under 
sub-section   (2)  of   section   23  of the 
Prevention   of Food Adulteration Act, 
1954,   together with   a   statement giving 
reasons  for delay in   placing the am 
endment   before  Parliament. 

(b) A copy (in English and Hindi) of the 
Ministry of Health and Family Welfare 
Notification G.S.R. No. 777(E), dated the 
27th December, 1993, publishing the 
corrigendum to the Notification G.S.R. No. 
695(E), dated the 9th November, 1993 in 
Hindi version only together with delay 
statement. 

[Placed  in Library.    See    No,    LT-
6527/94] 

SUPPLEMENTARY   DEMANDS      
FOR GRANTS   (RAILWAYS),  1994 

95 
THE MINISTER OF RAILWAYS (SHRI 

C. K. JAFFER SHARIEF): Madam I lay on 
the Table a statement (in English and Hindi) 
showing the Supplementary Demands for 
Grants) (Railways)  for  the year  1994-95. 

SUPPLEMENTARY    DEMANDS    FOR 
GRANTS (GENERAL),     1994-95 (DEC-

EMBER,   1994) 
THE MINISTER OF FINANCE (SHRI 

MANMOHAN SINGH): Madam I lay on the 
Table a statement (in English and Hindi) 
showing the Supplemen- 

tary  Demands for  Grants (General) for the  
year  1994-95   (December,  1994). 

REPORT  OF  THE   PUBLIC      ACCO-
UNTS  (COMMITTEE) 

 


